THE PRESIDENT’S EMOLUMENTS AND. PENSION
' (AMENDMENT) ACT, 1993

No. 71 or 1993

[26th December, 1993.]
An Act further to amend the -Presidenit’s Emoluments and”
Pension ‘Act, 1951.
- Bg it-eriacted by Parliament in' the Forty-fourth Year of the Republic
of India as follows:— ' .
1. This Act ~n'1a=)’r'b‘e called the Preéidﬁl{&%é.e‘Embiumfemsf'aﬁ;d .Pengion
(Amendment) Act, 1993.
o 2. In section 2 of the Pres1dent’s Emolinnents and Pension Act, 1951,
in sub—sectxon (2) afl:er clause (c), the f()llowmg clapse shall be mserted
namefy — : sy

o+ (@), to travel anywhere in Indip, aceompam@d by one person by
9 th@ hlghest class by air; rail oy steamex 1 S e

Short
title.

Amend-
menfof ..
secion2
‘of Act 36

of 1951.

413~




